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Dlapla, of l'artJ' Flail -. C~ 
Films 

3115. Dr. P. SrIDlVBlU: 
Sbrl M. Malalchaml: 
8brl Reddlar: 

Will the Minister of 1Df0rmatloa 
aDd BrOadCUlID&' be pleased to state: 

(a) whether it is a fact that party 
flags are exhibited in cinema lIt-ns 
for propagancki purposes in Madras 
State; and 

(b) the action taken by the Central 
Board of Film Censors so far to pre-
vent such an exhibition? 

The MiDlster of laIormaUoa •• d 
Broadeasdnr (Shrl Raj Bahadur): (8) 
No, Sir. 

(b) Does not arise. 

Pay aDd Allow .. c.,.. of eivlllaDs i. 
Armed Forces M_ 

3837. Shrl Gulsb .. : 
Shri P. H. 8heel: 

Will the Minister of Defeac. be-
pleased to state: 

(a) the details of expenditure in-
curred by Government on the pay and 
allowoances of mess civilians of all 
categories from lst March, 1965 to 1st 
March 1966; 

(b) whether there are Unit arcoun-· 
tants in the various messes; and 

(c) if so, their functions and ex-
penditure incurred on them during the· 
above period? 

The MiDlster of Defenee <Shri Y. 
B. Chavaill): (a) In the Army, units. 
organised on Peace Establishment 
employ civilian mess servants and 
these servants are paid out of the· 
·,ness funds. Goverrrment have no 
financial liability in respect of them. 
Units on War Establishments are en-
titled to combatunt mess servants and. 
where they do not happen to be avail-
able. civilian mess servants are em-
ployed in lieu and the liability for 
their pay and allowances is that of 
the GovernrnenL The rates of pay 




